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Invitation to Leaders of Telengana
Agitation for Talks

*128. SHRI S.R. DAMANI : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether the Prime Minister had
invited leaders of the Telengana agitation
for talks ;

(b) the names of people who were in-
vited and their reaction thereto ; and

(c) whether any talks have taken place
and if so, with what result ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) to
(c). On the 10th of April, 1969, Dr. Chenna
Reddy, Shri V.B. Raju, Shri Chokka Rao
and Shti Ramachandra Reddy met the Prime
Minister at her instance to discuss the
prevailing situation in Andhra Pradesh. Oa
another occasion also in the month of
April, 1969 the following persons, namely,
Shri K.V. Ranga Reddi, Shri Konda Laksh-
man Bapuji, Shri P. Narasa Reddy, Shri
J. Vengala Rao, Shri A. Vasudeva Rao,
Shri B. Narasimha Reddi, Shri Rajsswa
Rao, Shri G. Latchanna and Dr. M. Lakshmi
Narasiah met the Prime Minister. After

a series of talks she had with the Chief

Minister and leaders of Andhra Pradesh in
April, 1969, she made a statement in this
house on the 11th April, 1969. The various
positive measures indicated in that statement
are at differcnt stages of implementation.
Even then the agitation continued and fur-
ther discussions werc held with the leaders
of the two rcgions last month. Our efforts
will be to continue the talks further, with
a view to finding fair and just solutions
to the problems of Telengana. Recently
the State Cabinet has bcen re-constituted
with a Deputy Chief Minister from the
Telengana region. It is hoped that the new
Ministry and all others concerned will take
appropriate action to normalise the situa-
tion and create condition favourable for a
settlement.
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Pataskar Formula for Solution of Mahara-

shtra-Mysore Border Dispute
*130. SHRI MANIBHAI J. PATEL ;

SHRI S. A. AGADI :

SHRI SAMAR GUHA :

SHRI SURENDRANATH
DWIVEDY :

SHRI JAGESHWAR YADAV ;

SHRI YOGENDRA SHARMA :

SHRI LATAFAT ALI KHAN ;

DR. RANEN SEN

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Shri H.V. Pataskar, Vice-
Chancellor of Poona University, presented
to the Prime Minister a copy of the Bill
drafted by him for the solution of the
Maharashtra-Mysore border question :

(b) if so, the main provislons of the
Bill and the reaction of Government thereto;

(c) whether Government propose to
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bring forward a legislation on the lines of
tho aforesaid Bill ; and

(d) if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY - OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) and (b).
Yes, Sir. He has sent a draft Bill which
generally seeks to readjust the boundaries of
Mysore and Maharashtra on the basis of
village as a unit, relative linguistic mjority
of the population of this unit and contiguity
of territory and has suggested that it may
be introduced in the Parliament after follow-
ing the procedure prescribed under article
3 of the Constitution.

(c) and (d). Government are continu-
ing the effort to find a satisfactory solution
to the dispute. The question of introduc-
ing any Bill on the subject, therefore, does
not arise at present.

Review of Policies relating to
Tourists Cost

*131. SHRI K. LAKKAPPA : Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether it is a fact that the Direc-
tor General, International Air Transport
Association has appealed for a review of
Government’s foreign policy so that tourists’
cost may not go up ; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION: (DR. KARAN
SINGH) : (a) Government are not aware
of any such appeal.

(b) Does not arise.

Freight Structure applicable to India’s
Overseas Trade

SHRI S.K. TAPURIAH :

SHRI RAM SWARUP
VIDYARTHI :

SHRI J. SUNDER LAL :

SHRI MEETHA LAL MEENA)

SHRI M.S. OBEROI :

*132.

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state





